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(1 have the honour to enclose summons according to which the
Fifteenth Punjab Vidhan Sabha has been summoned to meet for its Seventh Session on

Tuesday, the 12" February, 2019 at 11.00 A.M. in the Punjab Vidhan Sabha Hall, Vidhan

Bhavan, Chandigarh.

2. I am also to inform vou that in pursuance of clause (1) of Article
176 of the Constitution, the Governor will address the Punjab Vidhan Sabha at the time.

date and place aforesaid.
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